
LOK SABHA DEBATES 

LOK SABHA 

Tuesday, December 20, 1980/ AI/Taha-
yana 29, 1882 (Saka) 

The Lok Sabha met at E!even of the 
Clock. 

[MR. SPEAKER in the Chair] 

MEMBER SWORN 

Mr. Speaker: I have to inform the 
House that Shri Nariendra Kumar 
who has been declared elected to Lok 
Sabha from Nagaur constituency ot 
Rajasthan, vice Shri Matbura Das 
Mathur who resigned, will now make 
and subscribe tohe oath and take his 
seat in the House. 

Shri Nariendra Kumar (N4{//1ur) 
then made and subscribed the oath 
and took hi. Beat in the House. 

Mr. Speaker: I have noticed in cer-
tain ,Pa.-Iiaments that a new Member 
who comes to the Parlia-
ment is introduced to the House. Yes-
terday, when some Member carne and 
took t..'le oath and I asked that his 
name should be announced as ao:sG the 
eonstHuency from which he is return-
ed, I found that the House weleomed 
it. That is why I have devised this 
formula. I would prefer it the Minis-
ter of Parliamentary Affairs will in-
troduce to the House whosover is 
el<,cted hereafter. 

Shri Braj Raj Singh: He is not 
available today. 

Mr. Speaker: He is not available 
today. but I will give intimation. The 
Leader of the House mayor may not 
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be available, but the Minister of 
Parliamentary Mairs may formally 
introduce a Member as having been 
returned to this House from such and 
such constituency. 

Shri Raghunath SiDch: That is very 
load. 

Mr. Speaker: And then I will ask 
him to make the oath and then take 
his seat. When once he takes his seat 
he becomes a Member of the House, 
not until then. Therefore, let us ob-
serve this lormality. There Is some-
thing in this. 

·998. 

ORAL ANSWERS TO 
QUESTIONS 

SaDreet Natak Akademl 

+ r 8M1 S. M. Banerjee: 
Shri Bhakt DarshaB: 1 Shri Apdi: 
Shri Supadhi: 
Kumari M. Vedakumari: 

Will the Minis!.er of SeleDtulc Re-
search aDd Cultural Mairs be pl_d 
to refer to the reply given to Starred 
Question No. 443 on the 17th August, 
1960 and state: 

(a) whether the enquiry into the 
alleged irregularities in the aCCOIlnt. of 
San&eet Natak Akaderni has since 
been completed; and 

(b) it so, the result ot bhis enquiry? 

The Minister ot Scieutiflc Reerch 
and Cultural Affairs (Shrt HumaJ1Ul 
Kablr): (a) Not yet, Sir. 

(b) Does not arise. 

Shri S. M. Banerjee: May I know 
whether the enquiry is likely to be 
concluded soon and, it so, when? 




